
I\IATIOI{AL COMPAIIY LAW TRTBT'NAI
NEW DEIHI BENCH

IIEW DELHI

CORAM:

PRESEaIT: SH. R.VARDHARA:IAN
HO 'ALE iIEMBER (')

c. P. r{o. 4(ND)/2010
ca. No,

SMI. INA IIALIIOIRA
HOII'BLE iTEMBER (J)

ATTENDAI{CE-CUM.ORDER SHEET OF THE HEARING OF IIEW DELHI AENCH OF

TilE ATIONAI COI,IPANY LAW TRTBUNAL ON 2a 07.2016 AT 10.30 A.M

NAME OF TH E COMPANY: M/s lYr. Sh. 5. P. Gupta & Ol5. Vs M/s lnternational
C.mmenter ltd. & ors,

SECTTON OFTHE COMPAIIIES ACI: 3971394

S.NO. NAME DESIGNATTON REPRESENTATION SIGNATURE

1 lE auto(e^a /h',\ R...'. 't,. L.-) ,tea,rNb t olln6 ryj,
" H, A..' ) 1- /., // t..,

ORDER

I'leadings in this.ase are stared to bc rcmptete.

2. Re-notify this cas€ for final afguments on 29.09.20j6 at 2.00 p.m.

sclt-

( sd/-


